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The rent control in Delhi Cantonment is regulated by the Delhi Rent Control
Act, 1958 (No. 59 of 1958). The Section 1 (2) of the said Act reads as under :—

“It extends to the areas included within the limits of the New Delhi Municipal * -
Cammittee and the Belhi Cantonment Board & to such urban areas within the
Jimits of the Municipal Corporation of Delhi as are specified in the First Schedule”.




